Title: Regarding drinking water and electricity problem in Delhi.
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MR. SPEAKER: Shri Vijay Goel, you have given notice to raise the matter regarding drinking water and electricity
problem in Delhi, but you are raising some other matter now. This is not correct.

...(Interruptions)
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MR. SPEAKER: Shri Madan Lal Khurana, we have discussed about the drought situation in the country only two
days back in the House.

...(Interruptions)
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MR. SPEAKER: Shri Madan Lal Khurana, you are not allowing your own party Member to speak. Please take your
seat.
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MR. SPEAKER: Shri Khurana, yesterday, you have discussed the entire drought situation in the country.
...(Interruptions)

SHRI RAJESH PILOT: Shri Khurana, | have come for you. ...(Interruptions) Mr. Speaker, Sir, | have raised a matter.
He is supposed to answer. ...(Interruptions) This is not correct.

MR. SPEAKER: You have raised the matter without permission of the Chair.

SHRI RAJESH PILOT: The Chair has permitted me. ...(Interruptions)



